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have been selected to qualify for assis
tance under this scheme.

Besides the concessional flna nee 
scheme, Investment Subsidy at the 
rate of 15 per cent of the fixed capital 
investment of new units and additional 
investment by the existing units un
dertaking substantial expansion (sub
ject to a maximum of Rs. 15 lakhs) 
is also being provided to selected 
backward districts. 101 districts/areas 
arc covered by this subsidy schemes.

Small Scale units qualifying for the 
grant of subsidy are also accorded (a) 
preference for imports of raw mate
rials, machinery and components and
(b) priority in the supply of machines 
on hire-purchase by the National 
Small Industries Corporation.

Under the Central Scheme of trans
port subsidy, 50 per cent of transport 
cost from the nearest rail head of rcw 
materials as well as finished products 
for all new industrial units is given as 
subsidy in the selected hill areas.

(7) The National Programme of 
M ni.num Needs:

This programme seeks to provide a 
minimum of social consumption and 
infrastructure development to different 
areas and sections of the community 
in the whole country. The priority and 
preferential treatment accorded *o this 
programme for backward areas in the 
national context is reflected in rertain 
relaxed norms applied to certain speci 
He types of backward classes and back
ward areas in the country. For in
stance, Rural Electrification Corpora
tion has made various relaxations in 
backward areas, hills areas, desert and 
tribal areas in regard to viability norms 
as well as more liberal conditions with 
regard to terms of loan payment.
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Duty hours of Staff in DJE.S.U.

471. SHRI YAGYA DATT SHARMA: 
Will the Minister of ENERGY be 
pleased t0 state:

(a) the duty hours of the staff 
working in DESU;

(b) whether the staff working in 
DESU has been forced to work beyond 
duty hours;

(c) rules under which compensation 
is to be paid to the staff if asked to 
work beyond duty hours; and

(d) whether the staff has been paid 
overtime for working beyond duty 
hours?

THE MINISTER OF ENERGY 
(SHRI P. RAMACHANDRAN): (a)
Duty hours of staff of Delhi Electric 
Supply Undertaking Bre as follows: —

(i) Field staff—from 8.00 A.M. to 
4.30 P.M. with i  hour rest.

(ii) Staff working jn shifts—8 
hours.

(iii) Ministerial staff— 10.00 A.M. 
to 5.00 P.M. with J hour 
break.

(b) No, Sir.
(c) In so far as staff of the power 

station is concerned, compensation for 
working beyond duty hours is given 
under the provisions of Factories Act. 
In so far as other staff of Delhi Elec
tric Supply Undertaking (except




